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G?~ernment of Jammu and Kashmir 
Clvll Secretariat Home Department 

Sri nagar/ Jammu. 
NOTIF~ATION 

Srinngar, the '2..5 September, 2019 

SRO:- S ~ bWhereas, on 14-08-2014 Police Station Koth' b h . 
an mformation through reliable sources to the efti t th 1 ag recetved 

h b h 
. ec at two unknown 

women at t e e est of Chatrperson Dukhta · M'l · I d - b' h . . ran-t- I at outfi t Aslya 
n r ~1 1 msted Nauonal Flag of Paksi tan at Lron 'II r p . B . · gn s o ratab Park 

~~~~r t.sc~ S~hool,Sh ~ekh B~gh with intention to instigate the people of 
Kashmn aga mst the sovcrc1gnty of Union of fnd1a, the said action has 
cncourag~d and further,ed agenda of banned terrorist organizations, who 
are work~ng for .secession of State of J&K from Union of India and its 
merger wtth Pakistan; and 

2. Whereas, .a case FIR No . . 68/2014. U/S 124-A RPC,13 ULA(P) Act 
1967 wa_s regtstered at Pollee Station, Kothibagh Srinagar and 
mvestJgatJOn was taken up; and 

3. Whereas, during the course of investigation, site plan of place of 
occurrence was prepared and the National Flag of Pakistan was seized 
"~ piece of evidence and se1zure memo was prepared. Sta tement of 
Witnesses acquainted with facts and circumstances of case were 
recorded U /S 161 Cr. PC and 164-A Cr.PC. During further course of 
investigation newspaper "Daily Kashmir Observer" in which the news 
regarding occurrence was published was seized in the mstant case as 
corroborating evidence. Investigation conducted revealed that al:cused 
Syed Asiya Indra bi W 10 Ashiq Hussain Fakhtoo @ Dr Qasim R/0 90 

Feet Road Soura Srinagar had hoisted National Flag of Pakistan with 
the aid a nd assistance of two unknown women with the intention to 
instigate the people of Kashmir against the sovereignty of Union of India 
and furtherance of agenda of banned terrorist organizations a~tive in ~e 
State, who a re working for Secession of State of J&K from Umo.n of Ind1a 
and its merger with Pakistan. Evidence collected has pnma fac1e 
~stablished a case punishable u/s I3 UAP Act, 1967 124-J\ ~PC ug;unst 
S:ycd 1\siya lndrabi w 10 Ashiq Hussain Fakhtoo @ Dr. Qas1m R/0 90 

1 Pcet Road Soura Srinagar and two unknown women who could not be 
\.-- traced/identified; and 

4. Whereas, the Authority appointed by the Sta~~ Govemme~t under 
sub-section (2) of section 45 of the Unlawful A~tivtues (Prevenuon) Act, 
1967, has independently scrutinized the Case Diary file and all the o~er 
relevant documents relating to the case and has come to a defimte 

I II) u g .: 



~.,. ,,~lusion th~t this is a fit cnsc for at.:curd of prosccutton lSnnction 
agmnst the sa1d accused person, and 

s. Whereas, a fter perusing the Case Diary, the relevant documents 
and also taki~g into considerati~n the observattonsjv1ews of the 
Authonty appomted under sub-sectton (2) of section 45 of the Unlawful 
Activities (Prevention) Act, 1967, the State Government is of the view 
that there is sufficient material and evidence available against the 
accused person for her prosecution under the aforesaid provisions of 
law. 

Now, therefore, in exercise of powers conferred by sub-section (2) 
of section 45 of the Unlawful Activities (Prevention) Act, l967, the Stale 
Governmf!nt hereby accords sanction for launching pro!">ecution against 
the accused person namely Sycd Asiya Indrabi W fo Ashiq Hussain 
Fakhtoo @ Dr. Qas1m R/o 90 Feet Road Soura Srinagar for the 
commission of offences punishable U/S 13 of Unlawful Activities 
(Prevention) Act, 1967 ar1sing out of FIR No.68/2014 of P/S Kothibagh 
Srinagar. 

By order of Government of Jammu and Kashmir. 
. Sd/-

Principal Secretary to the Government 
Home Department 

Dated: l-S.09.2019 No. Homej Pros/71 /2019 
Copy to:-
1. Director General of Police, J&K. Jammu Tius has reference to hts lett~r 

N Lc al/S -58/S/2018-28029-31 dated 13/05/2019 The CD file m 
~- g . anc . · f which may kindly be ongmal 1s returned herewtth, r-ecetpt o 

acknowledged. J ti & Parhamentary 
2. Secretary to the Government, Department of Law, us ce 

Affairs. (w. 7.s.c.) th Government Home 
3 to Pn·nct"pal Secret""' to . e . • . Private Secretary -J 

Department, 
4 Stock file. ('WJY1 ~ 

Under- Secretary to the Government 
Home Department 

2ll' ll~~· 


